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There is no representation from the petitioner side. The PCS earlier

appeared, express no instruction. Hence, the matter is pass over for

consequential order in afternoon 2:30 P .M.

LATER ON

Sh. Dhani Ram Sharma petitioner in person. The respondent is already ex-parte.
Hence, the case is fixed for final argument.

The matter to be listed on 7" February, 2018.
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